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Alternative Employment for the Staff of
General Insurance Companies

3717. S8HRI RAMAVTAR SHASTRI:

ASADHA 11, 1893 (S4K4)
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Will the Minister of FINANCE be plensed to
state .

(a) whether Government are contemplating
for the alternative employment or absorption
of the stafl of the erstwhile General Insurance
companies ; and

(b) if 80, when a decision is likely to be taken
and what would be the general pattern of
their pay and allowances ?

.THE MINISTER OF FINANCE (SHRI
YESHWANT RAO CHAVAN): (a) and (b).
‘There is no proposal to retrench employees of
the erstwhile insurers and hence the question
of alternative employment does not arise. The
terms on which the services of these employees
would be transferred to the proposed General
Insurance Corporations would be dealt with
in the Bill which will deal with the transfer of
the ownership of the undertakings to the Cor-
potations,

Change in the Name of Air India’s Jumbo
Jets

3718. SHRIBISHWANATH JHUNJITUN-
WALA : Will the Minister of TOURISM
AND CIVIL AVIATION bhe pleased to state
whether in keeping with the traditions of Air
India, Government propose to consider chang-
ing the name of the Jumbo jet from ‘Emperor
Ashoka’ to ‘Maharaja Ashoka’ and name the
subsequent ones accordingly ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (Dr. SAROJINI MAHISHI) ;
No, Sir.

Appointment of Post of Commissioner,
Central Schools Organisation

3719. SHRI SAT PAL KAPUR : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the post of Commissioner, Cent-
ral Schools Organisation is advertised ;

(b) it not the reasons therefor ; and

(c) the method and manner adopted for
appointment of the present incumbent to the
post of Commissioner for Central Schools Or-
ganisation ?
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THE DEPUTY MINISTER IN THE MI.
NISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRID. P. YADAVA): (a)
to(c). The post was not advertised in the
press. According to the functional require-
ments and importance of the post, the incum-
bent of the post has to be an experienced Edu-
cationist-cum-Administrator. As a person of
the required back-ground, experience and
qualifications may not ordinarily respond to
advertisements, recommendations from the Edu-
cation Departments of State Governments,
Education Departments of bigger Union Ter-
ritories, as also the National Council for Edu-
cational Research and Training were invited
for filling up of the post on the last uccasion,
The post was also circulated amongst the Offi-
cers of the Union Ministry of Education and
Youth Services. Inall 22 persons were recom-
mended. A four member Selection Committee,
with the then Minister of State, who
was also the Chairman of the Kendriya
Vidyalaya Sangathan, as Chairman was
formed to suggest a pancl of names from
out of the aforesaid 22 persons. Out of
five persons recommended by the Selec
tion Committee, the Minister of Education
and Youth Services considered Miss. A. Chari
of the National Council of Educational and
Research Training to be the best available
candidate. Accordingly her name was propased
for appointment to the Appointments Commit.
tee of the Cabinet and approved by it,

Scheme to Iluminate Golgumbaz of
Bijapur in Mysore State

3720. SHRI B.E. CHOUDHARY : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whcther Government have any scheme
to have illumination of Golgumbaz of Bijapur
in Mysore State to enhance the glory of the
monument and to attract tourists ;

(b) whether Government have a scheme to
establish a hotelethora in  public sector to
provide facilities to the foreign tourists ;

(c) whether Government arc aware that
there was a scheme to have an aerodrome to
facilitate tourists visiting Golgumbaz and the
survey of the same way completed ; and
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(d) if so, the steps taken by Government in
implementing the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MABISHI) :
(a) No, Sir.

{(b) No, Sir, as the India Tourism Develop-
ment Corporation already operate & Travellers
Lodge at Bijapur.

(c) and (d). Yes, Sir, though due to other
Plan priorities, the work on this acrodrome is
not being taken up during the Fourth Plan,
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